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CSIR NEERI-EIAAP/NGT matter /Sept 2024 / September 9, 2024

To

The Registrar

The National Green Tribunal
Principal Bench

Faridkot House, Copernicus Marg,
New Delhi-110001

Sub. : Notice dated 29/08/2024 - Case IA NO. 3722024 in original application no.
515/2023 Ganga Pollution vs. State of Uttar Pradesh and other

Dear Sir,

With reference to the notice of 29/08/2024 received on 04/09/2024 indicating CSIR-
NEERI as a respondent (Sr. No. 21). The document received has not provided any specific
direction to CSIR-NEERI related to the matter. If any documents related to CSIR-NEERI’s
role in terms of study or advisory may kindly be intimated.

Thanking you,

Yours sincerely,

—

(Padnmoj;a_wwlf ‘

Chief Scientist and Chair Vertical 4
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